2. This OA is filed praying for a direction 4§

IN THE CENTRAL ADMIN ISTRAT IVE

AT EYDEHABAD

TRIBUNAL 3 HYDERABAD BEWNCH

DeA,000,544/96 bate of Order 2 30,4,96
BETHEEW 3

H.bhppanna s Applicant,

AR

1., The Divisional Engineer,
Telecom, wrikakulam,

2. The Chief general Manager,
Telectom, A,P,Circle,

Hyderabad, .. Respondents,

Counsel for the Applicant s. NI, M.Eesava Rao

Counsel for the Respondents

CORAM 2

HOR*BLE SHE I R RANGARAJAN : MEMBER (ADMN.)

- - -

T UR G h l h N T

Mri#, Rajeswara Rao

I Oral order as per Hon'ble Shri F.Rangarajan, Memb%r{&dmn,) X

- rm =

The applicant in this OA was engaged as cd

and he wofked qfzvarious spells up
mazdoor from 2,5,81

Therecafter he wWas not re-engaged, During the period
as casual mazdoor it is stated that he had completed

of casuyal service,

respondents to re-engage him as a casual mazdoor,

3. The applicent having worked earlier in the

department had acquired knowledge in regard to the departmental

Hence he has to be preferred if there is Wopk in future

I

315,82 as given in para 6~Alof the OA,

he worked

983 days

o the

in preference to freshers from the open market, Az

disengaged after 31,5.82 the long period of £§§ggce

condoned, ‘ {\\

‘he was

cannot be




L 20.

4, In the result, the following direction

The applicant should be re-engaged if there is wor

i given -

i<

in future in preference to freshers from the open harket

in the samt unit from which he was last retrenched

in pursuance of this order he is going to be re-eng

+

If

aged none

of the casual labour@¥8iwho are already in casual 7ervicg

shall be retrenched,

S5 The OA is ordered accordingly at the admi

Stage itself, Ho costs,
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Dated : 30th April, 1996

( Dictated in Open Court )
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Divisionsl Enginaar, Telecom Srikalumamy| .

Chief General Manager, Telacem, A.P.Circle, Hyderabad.

cepy to Sriy MiKesava Rao, advocate, CAT
copy to Sriv ViRajeshwar Resc, Addly CGSC
cepy te Library, CAT, Hydi

sparas capy%

| Hyd,
L CAT, Hyd,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH HYOERA BAD
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